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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE AH}G’N:':B;_LE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

"IN COURT ROOM 5

Sti | Appeal Number |Assmt. Year . Assessee Naine . o Remarks

1 [ITA 3985/MUM/2024 2012-13 | [D] DHENU BUILDCON INFRA LIMITI ED~(E*FILED)

2 | CO203/MUM/2025 | 2012-13 | [A] DHENU BUILDCON INFRA LIMITED

3 | ITA5562/MUM/2024 | 2012-13 | [A] M/S. ROYAL INDIA CORPORATION PVT LTD

‘4 | ITA 5563/MUM/20244 2013-14 [A] M/S. ROYAL INDIA CORPORATION PVT LTD |

5 | ITA 5602/MUM/2024 ' 2013~14 [D] ROYAL INDIA CORPORATION LIMITED (E-FILE)

6 |TTA 5788/MUM/202_4 2012-13 |[D] ROYAL INDIA CORPORATION LIMITED

7' TTA I406/MUM/2025 2015 [D] SHRI RAMESH SHETTY (IRP IN THE CASE OF M/S ACUTE RETAIL

INFRA PRIVATE LIMITED) (E-FILE) .
" | [A] SHRI RAMESH SHETTY IRP IN THE CASE OF MS. ACUTE RETAIL INFRA

8| 145/MUM/2026 : 2015 PRIVATE LIMITED (E~FILE)

9 | ITA 6243/MUM/2025| 2008-09 »[D] RAGINI TRADING AND INVESTMENTS LTD (E—FILE)

10 | ITA 6244/MUM/2025 | 2009-10 |[D] RAGINI TRADING AND INVESTMENTS LTD (E*FILE)

11 1 ITA-6245/MUM/2025.- 2010-11 |[A] RAGINI TRADING AND INVESTMENTS LTD (E-FILE)

[A] LIOYDS ENTERPRISES LTD (SUCCESSOR OF RAGINI TRADING AND

12 | CO 92/MUM/2026 2008-09. INVESTMENTS LTD )

[A] LIOYDS ENTERPRISES LTD (SUCCESSOR OF RAGINI TRADING AND

13 | CO93/MUM/2026 | 2009-10 INVESTMENTS LTD )

[A] LIOYDS ENTERPRISES LTD (SUCCESSOR OF RAGINI TRADING AND

14 | CO 94/MUM/2026 v 2010-11 INVESTMENTS LTD)

15 | ITA 6273/MUM/2025 | 2016-17 |[A] RAJIT RAGHAVAN CHIROMAL

16 | ITA 6311/MUM/2025 | 2010-11 | [A] LATE SHRI MANHARLAL BALVANTRAI MEHTA (E~ FILE)

17 | ITA 6998/MUM/2025 2012-13 [B] ROSHAN DIAMOND (E—FILE)

18 | CO 365/MUM/2025 2012-13 | [A] ROSHAN. DIAMOND

19 | ITA 773§/MUM/2025 202324 {[D] DHIRAJ OMPRAKASH AGRAWAL (E-FILE)

20 | ITA 7954/MUM/2025 | 2023-2024 | [A] DHIRAT OMPRAKASH AGRAWAL (E-FILE)

21 | ITA 8783/MUM/2025 2022-23 [A] MOHD IRFAN ANWAR QURESHI (E-FILE)

22 [ITA 8801/MUM/2025 2020-21  {[A] MAHENDRA PRATAP SINGH (E—FILE)

| 23 | ITA 9453/MUM/2025 | 2018-19 |[A] DEEPON PATEL (E-FILE)

24 | ITA 9454/MUM/2025 |  2018-19 | [A] DEEPON PATEL (EwFILE)

25 | ITA 9491/MUM/2025 { 2020-21 | [A] DEEPAK SHINDE (E-FILE)

26 | ITA 9510/MUM/2025 | 202324 | [D] RAMCHAND HARDASMAL DHANWANI (E-FILE)

27 | ITA 955/MUM/2026 | 2010-11 |[A] DHIRAJLAL AND COMPANY (E-FILE)

28 | ITA956/MUM/2026 | 2010-11 |[A] DHIRAILAL AND COMPANY (E-FILE) .

29 | ITA 2241/MUM/2026 ] 2012-13 | [A] RATAN JAMSHEDJI BATLIBOI (E-FILE)
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31 | ITA 2262/MUM/2026 | 2015-16 |[D] RUNWAL DEVELOPERS LIMITED (E-FILE) k
132 | ITA 2263/MUM/2026 2016-17 " | [D] RUNWAL DEVELOPERS LIMITED (E~FILE)
33 | ITA 2264/MUM/2026 | 2017-18 | [D] RUNWAL. DEVELOPERS LIMITED (E«FILE)
34 [ITA 2293/MUM/2026 | 2022-23 |[D] DEEPIKA SANJAY PAﬁL (E—FILE)
1 35| ITA 2299/MUM/2026 2020‘-241 (D] RELIANCE UNICORN ENTEBPRISE_S PRIVATE LIMITED (E-FILE)
36 | ITA 2301/ MUM/ZOZG 2015~16 .. [D] DBL TIKAMGARH NOWGAON TOOLWAYS“PRIVATE LIMITED (E-FILE) |
37 i’TA 2307/MUM/2026 2012-13° | [A]} M/S. DEVISHA INFRASTRUCT! URE PVT LTD
38 | ITA 2315/MUM/2026 NA. [A] ‘MA'I;USHR.I SANGHVI KAILASHBEN KANTILAL SHAH TRUST
139 [1TA 9253/MUM/ 2025| 2013-14 [A] RHIDAY GEMS PRI\(ATE 'LIM,ITED (E—FILE)".
40 |ITA 9254/MUM/2025 2014-15 | [A] RHIDAY GEMS PRIVATE'LIMITED ( E~FILE):
41 [ITA 140‘4/MUM/2026 2015-16 - | [A] RUNWAL DEVELOPERS LIMITED (E-FILE)
42 |ma 1465/MUM/2026 2016-17 | [A] RUNWAL DEVELOPERS LIMITED (E-FILE) =
43 | TTA 1406/MUM/2026 | 2017-18 | [A] RUNWAL DEVELOPERS LIMITED (E-FILE) “ )
44 | ITA 1407/MUM/2026 | 2018-19 |[[A] RUNWAL.DEVELOPERS LIMITED (E-FILE)
45 | ITA 1408/MUM/2026 2019-20 | {A] RUNWAL DEVELOPERS_ LIMITED (E-FILF)
46 | ITA 1409/MUM/2026 2020-21 [ [A] RUNWAL DEVELOPERS LIMITED (E-FILE)
47 ITA 1410/MUM/2026 { 2021-22 | [A] RUNWAL D'EVELOPERS. LIMITED (E-FILE)
- 48 | ITA 1411/MUM/2026 | 2022-23 | [A] RUNWAL DEVELOPERS LIMITED (E-FILE)
49 | ITA 1460/MUM/2026 2024-25 | [A] RUNWAL DEVELOPERS LIMITED (E-FILE)i
50 | ITA 2041/MUM/2026 | 2020-21 |[D] RUNWAL DEVELOPERS LIMITED (E-FILE)
51 | ITA 2046/MUM/2026 | 2024-25, |[D] RUNWAL DEVELOPERS PRIVATE LIMITED {E-FILE)
52 | ITA 1930/MUM/2026 | 2022-23 |[A] R MALL DEVELOPERS PRIVATE LIMITED (E-FiLE)
53 | ITA 1932/MUM/2026 | 2024-25 |[A] R MALL DEVELOPERS PRIVATE 'LIMITED (E-FiLE)
54 ITA 2103/MUM/2026 |  2016-17 | [D] DEUTSCHE ASSET MANAGEMENT (INDIA) PVT LTD. (E-FILE)
55 | ITA 8941/MUM/2025 | 2018-19 [A] DERIVE fNVESTMENTS (E-FILE) -
56 iITA 2107/MUM/2026 | 2017-18 |[D]DL TANUMAL PRIVATE LIMITED (E-FILE)
57 |1TTA 4800/MUM/2023 2017-18 [A] MR DIVYESH CHANDRAKANT RATHOD f
58 | ITA 186/MUM/2024 2017-18 | [D] DIVYESH CHANDRAKANT RATHOD (E-FILED) ‘




